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C.S.P. No. 724 / IMAHI / 2017

SHRI B.S.V. P&q,KASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

A-TTENDENCE.CUM.ORDER SHERT OF THE HEARING OF MUMBAI BENCH OF THENATIONAL COMPAI{Y I"AW TRIBUNAI ON 06.12.2O17

NAME OFTHE PARTIES: M/s. Kevin Impex pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 oI the Companies Act 1956and 23O ro 232 ol the Companies Acr, 20 I 3.

S. No. NAME DESI NATIO N SIGNATU RE

COMMON ORDER

7

Wrongly on Board

sd/- I

1-
V. NALLASENAPATHY
\li:ntber (Tethnical) B.S.V. PRAKASH KUMAR

\Iernb!,r (Judi.ral)

sd/-


